BEFORETHE CENTRAL ADMINISTRATIVE TRIBUNAL
BANGALORE BENCH: BANGALORE
DATED THL S THE 1BTH D.Y OF OCTOBER, 1986.

Present:

Hon'ble Mr.Justice KeS.Puttaswamy .. Vice-Chairmman
&
Hon'ble Mr. L,H.A.Rego. «s Memker (A)

APPLICATION NOS.796_to 802 OF 1986
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1. K.Jaffer Khan,
S/o K.Khalandar Khan,
Aged about 43 years
Section Supervisor (LSG Clerk)
Office of the General Manager
Bengalae Telephones District,
Accounts Officer Telephones,
Revenue,City Telephones Exchange
Building, Sampangiramanagar,
Bengalore-560 027, «. Applicant in
A.No,796/1986.

2. K.M.Ulhas Rao,
Aged about 37 years,
Section Supervisor (L.S.G.Clerk),
Office of the General Manager
Bangalore Telephones District,
Welfare Section, Cavery Bhavan
Bangalore-560 009, e+ Applicant in

A.No,797/1986
3. Mohamed Samiullah,
Aged zbout 40 years
Section Supervisor tL.S.G.Clerk)
Office of the General Manager,
Bangalore Telephones District
working at Assistant Engineer
Trunks, New Telecom Bui ding,
Ringwood Circle, Bangalore-l. Applicant in
_ A.No.798/86.,

4. G.Narasimha Holla, Aged
about 40 years, Section Supervisor
(LSG Clerk) Office of the General
Manager, Bangalore Telephone District,
General Sectlon, Chamber of Commerce
Building, Kempegowda Road,
Bangalore~-560 009. e« Applicant in
"~ A.No.799/1986.
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D.Ananda Kumar,

Aged about 37 years,

Section Supervisor(LSG Clark)
Office of the General Manager,
Bangalore Telephones District,
A & P=I Section, Cauvery Bhavan,

'5th Floor, District Office Road,

Bangalore~560 009. .. fpplicant in
A.No,800/1986.

M.Subramaniam,

Aged about 43 years

Section Supervisor lLsG CLERK)

Office of the General Manager

Bangalore Telephones District,

Cash Section, Chamber of Commerce

Building, IInd Floor, Kempegowda

Road, Bangalore-560 009. ..Applicant in
A.No.801/1986.

K.Eswaran,

ged about 44 yeafs

saction Supervisor (LSG Clerk),

office of the General Manager,

Bangalore Telephones District,

Chamber of Commerce Building,

IIIrd Floor, Contract Section,

Kempegowda Road, Bangalore~9. Applicant in
A.No,802/1986,

(By Sri M,S.Anandaramu, Advocate)
v.

The Union of India

represented by the Secreta

to the Government of India and
Director General of Posts and

Telegraphs, Ministry of Commu-
nications, Parliament Street,

New Delhi-llO OO1.

The Generzl Manager,

Telephones, Bangalore

Telephones District,

Chamber of Commerce Building,
Kempegowda Road, Bangalore-560 009}

Smt. Leelamma Jacob,

Major, Office Assistant (T/S Clerk)

Office of the Assistant Engineer,

Cable East, Bangalore Telephones

District, Ulsoor,Telerhones

Exchange Buildings, Ulsoor,

Bangalore- 560 0C8. .. Hespondents
contd..
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4, smt. F.J.Geetha,
Major, Office Asskstant
(T/S Clerk) Office of the
Accounts Cfficer, Telephones
Revenue Office, Bangalore
Telephones District, City
Telephones Exchange, Sub-
Ledger Section,Sempangira-
managar, B ngalore-560 027,

5. Smt. A.Usha,
Major, Office Assistant
(T.s.Clerk), Office of the
General Manager, Bangalae
Telephones District, Welfafe
Section, Cauvery Bhaven, V
Floor, District Office Road,
Bangalore~56¢0 009.

é. M.A.Govindaraju, Major,
Office Assistant (T/S Clerk)
Office of the Genersl Menager,
Bangalore Telephones District,
Staff Section, Chambers of
Commerce Building, Second
Floor, Kempegowda Road,
Bangalore-560 009.

7. Smt. C.Padmavathy,

Mzjor in age, Office
Assistent %T/S Clerk)

Office of the General Manager,
B rgalore Telephones -District,
Directory Section, 7th Floor
New Telecom Building,
Ringwood Circle, Bangalore-1.

8. Smt. Padma Balaramu,
Major in age, Office
Assistant (T/S Clerk)
Office of the Assistant
Enginecr, M.M.X., O/D E:st,
Bangalare Telephones District
Malleswaram Telephone EXchange
Building, Malleswaram,
Bangalore-560 003.

9. V.V.Righavendra -=ao,
Major in age, Office Assistant
(T/SClerk) Office of the General
Man ger, B:ngalore Telephones
District, AP-I Section,
Cauvery Bhavan, SthFloor
District Office Road,
Bangalore~56C 009%9. .. Respondents
Contd. .
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10. R.Nagaraja Rao,
Major, Office Assistant
(T/s Clerk), Office of the
General Manager, Bangalore
Telephones District,
IT Floor, Chamber of Commerce
Building, Kempegowda -oad,
B mgalore=9.

11. Smt. N.S.Uma,
‘Major, in Age, Office
Assistant (T/S Clerk) Office
of the General Manager,
Bangalore Telephones District,
IIlrd Floor, Chamber of
Commerce Building, Kempe-
gowda Road, Bangzlore-9, .. Respondents.

(By Sri M.Vasudeva Rao, Central Government
Standing Counsel for respondents 1 and 2
Smt.Shantha Chellappa, Advocate for R3 to RL1)

These applicetions coming on for hearing

this day, Vice-Chairman made the following:

ORDER

Cases called on more than one occasion in the
course of the day and finally at 4-15 p.m. On
every occasion the applicents and their learned
counsel are absent. Sri M.Vasudeva Rao, learned
Standing Counsel for the Centrasl Government for
respondents 1 and 2 andSmt. Shantha Chellappa
learned counsel for respondents 3 to 11 present.
We have perused the records and heard the learned

counsel for the respondents.

2. In these transferred applications received
from the Hich Court of Karnataka under Section 29
of the Act, theapplicants have challenged Order
No.STA=5/8A/80-82/89 dated 29~8-1981 (Annexure-Q
reverting them from the post of Section Supervisors

(Operative)
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(Operative) to the post of Office Assistants.

3. The earlier promotions accorded to the
applicants were termporary and ad hoc. The rever-
sions of the applicants have been effected only to
accommodate persons who wiere found eligible and
suitable for reqular promotions. When that is so,
no ekception whatsoever can be taken by us to the

reversions of the applicants.

4, Even otherwice we are informed by Sri
Vasudevarao that Sriyuths K.Jaffer Khan and K,
Eswaran, applicants in Applications Nos. 796 and
802 of 1986 corresponding to Writ Petitions Nos.
19016 and 19022 of 1981 have voluntarily retired
and left service. Hence, the claims of these appli-
cents no longer survive for consideration. We are
informed by Sri Vasudeva Rao that all other appli-
cants have bzen l:ter promoted to the higher posts
and are holding them: Hence, their challenge to the
order of reversion also does not survive for con-

sideration.

5. On the foregoing discussion, it follows
that these applications are liable to be dismissed:
We, therefore, dismiss these applications, But, in
the circumstances of thefases, we direct the parties

t0 bear their own costs. . ]
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